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(2) Price prefetcnce upto a max imum 
15 per cent to be given for 
tenders in domestic competitive 
bidding; 

( 3) Exemption from Earnest Money 
deposit against the tenders; 

{4) Waiver or security deposit and 
contract performance guarantee; 

(S) Supply of tender documents free 
of cost; 

(6) Prompt payments to small scale 
units as per agreed payments 
terms; 

(b) if so, whether these guidelines 
are being foU owed by all concerned; 
and 

(c) whether Government wou ld ensure 
that the guidelines are followed by the 
National Thermal Power Corporation 
slnoe there are complaints of non-
observance on the past of the NTPC 
Obe of the larscst single purchaser of 
the power equipment in the country? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
AND COMPANY AFFAIRS AND 
IN THE MINISTRY OF 
HOMB AFFAIRS (SRRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir. 
It may however be amplified that as per 
GOvernment instructions, earnest money 
security deposit need not be taken from 
sman scale units registered with tbe 
Public Seotor Enterprises or wIth Natio· 
nal Small Industries Corporation 
Limited. Similarly, tender documents 
may be liven free of cost to small 
.oale units registered with public scctor 
.. "torprises or with National Small In-
dustries Corporation Limit ed in respect 
of items needed. 

(b) Thcae are in the nature of 
l'lideUnes. However, when a complaint 
ia received from the small scale units, 
alainst any Government Department/ 
Undertakin~ about Don-adhereoce to 
the guidelines is&ued by the Govern-

. JDcnt, the matter is taken up with the 

concerned authorities and they aro 
requested to foUow the luidelinea. 

(c) Information is being collected 
and will be laid on tbe TabJe of tbe 
House. 

Delivery or telegrames 

2199. SHRI MOOL CHAND DAGA : 
Will the Minister of COMMUNICATIONS 
be pleased to refer to the repJy given to 
Starred Question No. S on 1 Sth Novem-
ber, 1983 regarding disposal of telegrams 
and sUte : 

(a) the number of telegrams trans-
ferred by hand to toea I telegraph offices 
at New Delhi, Bombay, Calcutta and 
Madras during 1984·85 giving month-
wise and office-wise figures with reasons 
to resort to by hand transfer instead 
of transmitting direct on telegraph cir-
CUit, and the average delay to such 
telearams in each office in the evening 
hours; and 

(b) the mode of disposal or tele-
grams from local telegraph offices to 
respective CTOs and the normal average 
delay as above? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA) : (a) 
The statistical information on the num-
ber of telegrams transferred by hand to 
local telegraph offices at New DelhI, 
Bombay, Calcutta and Madras (month-
wise and office-wise) is furnished in the 
Statement below. The reasons for resor-
ting to by-hand transrer of telegrams 
are generally: 

1. Since express/ordinary telegrams 
are not normally delivered 
between 22.00 and 0600 bours, 
transmission of t elearams received 
durin. this period on wires to 
local offices is not as advantage-
ous as deployina the limited 
staff available on other maio loog-
distance circuits. 

2. Interruptions to local circuits 
on account or linel machine 
faults. 
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3. Frequent/prolonged power fai-
lures. 

4. Heavy congestion of traffic, 
particularly on marriage/festive 
days when disposal by-hand is 
far more expeditious than by 
transmission of telegrams Oll 

wires one·by·one. 

S. Paucity of staff due to absenteeism 
including on medical grounds 
and the need to deploy the 

,., available staff on long-distance 
circuits. 

The average delays to such telegrams 
in each office in the evening hours is as 
follows: 

New Delhi Three to Four 
hours. 

Bombay Two hours. 

Calcutta Two to three 
hours. 

Madras Two hours. 

(b) The mode of disposal c,f tele-
grams from local telegraph offices to 
the respective eTOs is normally by 
teleprinter. The normal average delays 
are: 

New Delhi 

Bombay 

Calcutra 

Madras 

One hour 

One hour 

One hour 

About an hour. 
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